Form 1 - HARYANA
List of cases e-filed during the month of May' 2024

Petitioner Name Vs.

Advocate Mobile

Date of

Sr.No. Court District Case No. Respondent Name Advocate Number Advocate E-mail ID Registration Date of e-filing
Ambala Nil Nil Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil Nil Nil
Charkhi Dadri Nil Nil Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil Nil Nil
Y Nil Nil Nil Nil Nil Nil Nil
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Form 2- HARYANA

List of cases in which e-Payment of Court fees was made during the month of May 2024

Sr.No. Court District Case No. Petitioner Name Vs. Advocate D.ate of Date of e-payment of
Respondent Name Registration Court fees
Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Charkhi Dadri Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil
F bad Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Y Nil Nil Nil Nil Nil
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Form 3- HARYANA

List of cases in which Electronic Service of Process has taken place during the month of May' 2024

Sr.No. Court District Case No. Petitioner Name Vs. Advocate D:ate u.f Date. of Electronic
Respondent Name Registration | Service of Process
Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Charkhi Dadri Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Yamunanagar Nil Nil Nil Nil Nil
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Form 4- HARYANA

List of total no. of cases randomly allocated during the month of May' 2024

Case Count (No. of cases

Sr.No. Court District Court Name Court No. Case Type randomly allocated)
Ambala Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil
Charkhi Dadri Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil
Hisar Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil
Jind Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil
Karnal Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil
Nuh Nil Nil Nil Nil
Palwal Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil
Panipat Nil Nil Nil Nil
Rewari Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil
*_|Bitie & Seasions dudge Yomuna Nagar | Yamuna Nagar - 2 - :
2 ﬁ:gaKrapll, Civil Judge (Jr. Divn.), Yamuna —-do-- ~ 18 ~ -
3 Ms. Kirti Vashista, Addl. Civil Judge (Sr. —do-- _ - - ~

Divn.), Bilaspur
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Form5

List of cases in which Case

Form 5- HARYANA

1t Hearing was held during the month of May' 2024

Sr.No. Court District Case No. Petitioner Name Vs. Respondent Advocate Date of Registration Date of Case l\{lanagement
Name Hearing
Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Charkhi Dadri Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil Nil
1 Sh. Mahavir Singh Gurugram €5/37/3/2023 NAVEEN VS NIGHT STAR SH. PARMANAND YAYAD 05/04/23 27/05/24
Cs/8/23 HARYANA VS ANEXA SH. SUJAN SINGH 27/01/23 23/05/24
€s/61/23 ADO VS ORRIS MS. NIMA BHALLE 01/07/23 23/05/24
Cs/104/22 COFCO VS KK PRASHANT KHATANA 30/09/22 22/05/24
Cs/8022 BEING VS LEKH UMESH KATARIA 22/07/22 08/05/24
Hisar Nil Nil Nil Nil Nil
. . . M/s Ashoka Distillers and Chemicals | Sh. Ashok Makkar / Sh. Yashvir
1 Sh. Fakhruddin, ADJ, Jhajjar Jhajjar CS/12/2020 Put. Ltd Vs ADS Spirits Pvt. Ltd. Singh Kadian 30.05.2020 -
. " . Piccadily Agro Industries Ltd. Vs Sh. Gaurav Srivastva / Somvati
2 Sh. Fakhruddin, ADJ, Jhajjar Jhajjar CS/13/2020 Ashok Kumar Kadian 30.05.2020 -
- . . M/s Brij Gopal Construction Co. Vs. | Sh. Bhupesh Narula / Ms. Kiran
3 Sh. Sudhir Jiwan, ADJ, Jhajjar Jhajjar CS/11/2020 State Of Haryana Through CS Chaudhary 30.05.2020 -
Intec Capital Ltd. Vs P.D. Memorial
4 Sh. Sudhir Jiwan, ADJ, Jhajjar Jhajjar EXE/282/2020 Regligious and Educational Sh. Anil Kumar / Sh. Ajay Ahlawat 30.05.2020 -
Association
Sh. Dharampal, CJ(JD), . . M/S Mahavir Industries Vs M/s Ping
5 Bahadurgarh Jhajjar Rsuit/08/2024 Telematics Sh. Sandeep Gupta 01.02.2024 -
Sh. Dharampal, CJ(JD), . . M/S Sterimed Surgical India Vs M/s . -
6 Bahadurgarh Jhajjar Rsuit/85/2023 Chempharma Industries India Sh. Raj Kumar Sharma 10.08.2023
Sh. Dharampal, CJ(JD), . . M/S R.G. Industrial Corporation Vs .
7 Bahadurgarh Jhajjar Rsuit/117/2023 M/S Lobo Tyre Factory Sh. Raj Kumar Sharma 11.10.2023 —
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
Sh. Amit Kumar Sharma, Haryana Financial Corporation Vs M/S . Case Adjourned to
1 AD&SJ, Nuh Nuh CM/151/2020 Durga Hoisery Ms. Pallavi Wadhwa (In person) 18-05-2020 21.08.2024 for Notice
Sh. Amit Kumar Sharma, Haryana Financial Corporation Vs Case Adjourned to
2 AD&SJ, Nuh Nuh CM/364/2023 DEEPAK INDUSTRIES SH. 8. C. GUPTA 02-05-2023 18.09.2024 for Notice
. Sh.K.K. Gupta, Adv. For plaintiff |
1 Sh. Abhishek Phutela,ADJ, Palwal CS-5/2022 | BMT Elctrical Udyog Vs VMT Kissan | & Sh. Sanjeev Bansal Adv. For 27.04.2022 15.02.2024 ‘(No date was
Palwal defendant fixed during this month)
2 Sh. Abhishek Phutela,ADJ, Palwal £S-02-2023 Avon Containers Vs Vimal Plast India Sh.Tarun Agg?nyal, Adv. For 14.09.2023 2_6/04/202_4 (No_date was
Palwal Ors. plaintiff fixed during this month)
Sh. Abhishek Phutela,ADJ, Deepank Aggarwal Vs Pack N Pack . -
3 Palwal Palwal CS-05-2023 Packaging Pvt Ltd. Sh.Anuj Mittal, Adv for plaintiff 05.12.2023 06.05.2024 & 31.05.2024
. Sh.Praveen Kumar, Advocate for
4 Ms.Sukirti CJSD, Palwal Palwal Cs-965-2022 | Avon C°”‘a'”eArs Z‘r’:v';:d' Vs Prateek | ™\ intiff & Defendant exparte 17.08.2022 04/05/24
99 v.0.d. 14.02.2023
. . Sh.Parveen Kumar for Plaintiff &
5 Ms.Sukirti, CJSD, Palwal Palwal Cs-964-202 | Avon Containers PviLtd. Vs Aditya | "5, " jitender Rawat, Adv. For 17.08.2022 10/05/24
Interseas Pvt Ltd. & Ors
defendant
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Y Nil Nil Nil Nil Nil
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Form 6

Form 6- HARYANA

C d C cial cases disposed during the month of May' 2024
Wi s
. sought and Pre- Ni?ture of Date of days.for
SrN Court District Case No. Petitioner Name Vs Advocate D.ate of Institution Dat'e'of Days for disposal Disposal execution execution of Act Section
o. Respondent Name Registration o " Decision (Contested/Sett decree from
Mediation did of decree
not take place led) dat.e.of
(Ves/No) decision
Ambala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Charkhi Dadri Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
1| SPAMISNGN. | Faridabad | ARBI37/2020 Nij;r:’:e r:;ag’e' Abishek Ghai, 11-06-2015 No 24-05-2024 3269 Dismissed - - 34 of Arbitration and
2 | SMAMUSNGN | Faridabad | ARBI39/2020 N"éﬁghfe'rﬁz‘e' Abishek Gha. 11-06-2015 No 24-05-2024 3269 Dismissed - - 34 of Arbitration and
Fatehabad Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
1 | Sh.Mahavir Singh | Gurugram ARB/87/23 HSVP VS CANARA SHAGU N SHAHI 25/07/23 17/05/24 10 MONTHS DISMISSED
ARB/60/22 TAPIO VS PANKAJ BHAJAN LAL 18/04/22 24/05/24 2YRS DISMISSED
ARB/102/19 TVM VS RNY AJAY SAHRMA 31/05/19 29/05/24 5YRS DISMISSED
ARB/101/19 | BOURNHALL VS RNY AJAY SAHRMA 31/05/19 29/05/24 5YRS DISMISSED
ARB/78/24 GODREJ VS ORRIS J.K. DANG 06/05/24 09/05/24 3DAYS DISMISSED
ARB/67/24 AAWAM VS ARYAN M. K. DANG 16/04/24 23/05/24 1 MONTH DISMISSED
ARB/88/24 VEENA VS AMAZON SATYENDER GOYAL 20/05/24 28/05/24 7DAYS DISMISSED
ARB/110/23 |P.BALABELLUVSSATPAL|  RAJAN GUPTA 27/09/23 31/05/24 8 MONTHS P/ALLOWED
CM/356/22 BID VS GET MANISH CHAUHAN 21/04/22 18/05/24 2 YRS DISMISSED
Hisar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
4 | Sh MOhXSAJggarwa" Karnal ARB/32/2020 |°UPdL  Engineer Vsl i Munjal, Advocate | 04.12.2020 - 29.05.2024 1271 Contested 34
Mehta Cons.
Kurukshetra Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sh. Nitin Kinra, Sirsa CA-3042018 | AmitJain Vs Surender f;;e‘]}]l:‘x:fca:‘;c;lf T?é“éu';l\ 02.07.2018 No 13052024 | > years, 10 Months and Contested 13.05.2024 Dec, Recovery
. AD8S, Sirsa Kumar for respondent. il
Sonipat Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Yamuna
Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
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